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The Deputy Minister of Finance
(Shri M. C. Shah): (a) 7,716.

(b) and (c¢). This information is not
availuble from the Income-tax Reve-
nue Statistlcs.

PeNsION CLAIMS

830. Shri Dholakia: Will the Minis-
ter of States be pleased to state the
number of Kutch Government ser-
vants, retired or made to retire
during the period 1948-49, 19849-50,
1950-51 and 1951-52, whose pensions
claims have not been settled so far?

The M:nister of Home Affairs and
States (Dr. Katju): The information
is being collected from the Govern-
ment of Kutch and will be placed on
the- Table of the Sabha, when receiv-
ed..
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The Deputy Minister of Defence
(Sardar Majithia): (a) No.

(b) Does not arise.

‘(c) Does not arise.
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The Deputy Minister of Defence
(Sardar Majithia): (a) There is no
Cantonment at Khurja in Bulandshahr
District. Presumably, the words
“Cantonment area” mean the Camping
Ground at Khurja. The area of this
Camping Ground is 5203 acres,

(b) 47'50 acres. The remaining
area of 4'53 acres has been leased out
to the J.A.S. Higher Secondary School
authorities at Khurja for use as a
play-ground on a rental of Rs. 50/- p.a.

(c) Rs. 550/- per annum.
(d) The land has been leased out.
(e) Yes. )
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The Minister of Home Affairs and
States (Dr, Katju): (a) The State
Government have proposed certain
irrigation schemes for the considera-
tion of the Planning Commission.
Other schemes have not been receiv-
ed so far, but are under considera-
tion by the State Government.

(b) It is premature to publish parti-
culars of the irrigation schemes as
they will have to be technically scruti-
nised and considered further, along
with other proposals which may be
put forward by the State Government,





